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OFFICE ORDER

Consequent upon the completion of deputation period of Shri D.C. Sharma,
Director(Admn.) w.e.f. 31.05.2025, the charge of the post of Director(Admn.) is
assigned to Smt. Nidhu Shrivatava, Dy. Registrar till further order.

2. This issues with the approval of the Competent Authority.
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( Swapna S‘Engh )
Registrar

(i  PPS to Hon’ble Chairperson / Hon’ble Members

(i) Smt. Nidhu Shrivastava, Dy. Registrar

(iii) Major Jyoti Sharma, Dy. Registrar

(iv) Dy. Secretary(R&R), Ministry of Power, Shram Shakti Bhawan, New Delhi,
(v) Consultant(IT) upload the circular on the Webstie of APTEL.

(vi) Guard File



